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INCOME TAX APPELLATE TRIBUNAL, RAIPUR BENCH, RAIPUR

F. No. 05/Jd/AT(RPR)/2026 Date : 22.01.2026

NOTICE

This is to inform that due to non-availability of Shri Partha Sarathi Chaudhury, Hon’ble JM,
ITAT, Raipur, the “Single Member Bench” (SMC) scheduled from 27.01.2026 to 30.01.2026 will not
function. Date of next hearing / Adjournment will be informed in due course.

For ASSISTANT REGISTRAR

Copy to :-

1. The Senior Departmental Representative, ITAT, Raipur.
2. The President ITAT Bar Association Raipur.

3. Notice Board, ITAT, Raipur.

4, ITAT Official Website.
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